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Collection of Funds from the Cadets

4012. SHRI K. T. KOSALRAM: Will 
the Mmi&tcr of DEFENCE be pleased 
to state:

(a) whether it is a fact that funds 
are collected by DG NCC from the 
cadets; and

(b) if 80, whether Government pro­
pose to stop such collections/contribu­
tions from the cadets?

THE MINISTER OF DEFENCE 
(SHRI JAGJIVAN RAM): (a) and
(b) Only a nominal contribution of 

Re. 1 /- per annum is collected from 
the cadets, part-time officers and 
JCOs/NCOs serving in the National 
Cadet Corps, for the Regimental 
Fund. The commissioned officers serv­
ing in the National Cadet Corps also 
contribute to thi? Fund at the rate of

Rs. 2 /- per annum in the case o f offi­
cers upto the rank ol Colonel and Rs. 
4 /-  per annum in case of officers of the 
rank of Brigadier and higher. The 
collections for the Regimental Fund 
are intended to be spent mainly on 
welfare, recreational and sports needs 
and betterment of the National Cadet 
Corps activities. It is, therefore, not 
proposed to stop the contributions to 
this Fund.
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